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Shrl Manubbal Shah: On our side, 
it is Rs. 2 lakhs a year plus certuin 
Indian costs which will be borne from 
yea!' to year. 
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Th~ Parliamentary Secretary to tbe 
Minister 0: Extr-rnal Atralrs (Shri 
Sadath Ali Khan); (0) and (b). Y(:s. 
Sir. such reports ha\'(' appeared in Ih'_' 
Pakistan Press. 

(e) Sir. the attention of th(' Honour-
able Member is drawn to Govel r.-
m£'nt's answer to unstarrcd question 
No. ]033 on November 30, ]960 in the 
Lok Sabha On Ih:s subject. 
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Retrenched Employees 01 the BebabDl-
tatlon MJnlltrJ 

+ 
'1106 {Sbrl Aurobbulo Ob_l: 

. Shri D. C. Sharma: 

Will the Minister of BebabWtatioD 
and Minority Atrain be pleued to 
sta~e: 

(a) whether any three-man com-
mittee of Secretaries has been set 100 
Cor ftndinr jobs tor the retrencht:d 
employees of the Rehabilitation Min-
istry; and 

(b) if BO, how many employee. hllvr 
been provided with jobs 10 tar sln't 
the formation of the Committee? 

'I'IIe Deput, MIIlIIIer of .~""UI­
.. tIM (lUi P. I. N ...... ): Ca) NCI 
such Committee hu been appointed, 
but a decmon wu taken that ever)" 
e1brt should be made for Ihe Ie· 
ablorption of the retrenched employe ... 
of the KlnlftrJ of RehablUtatle: 
Measura to implammt this cSecIIi')n 
were to _ worked out b1 .. bUUi· 




